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Supreme Court [3]

Bhagwan Bhagat v. Enforcement Directorate, (Abhay S. Oka and Augustine George Masih, JJ.), 2024
SCC OnLine SC 5522

Phonographic Performance Ltd. v. Azure Hospitality (P) Ltd., (Ujjal Bhuyan and Manmohan, JJ.),
2025 SCC OnLine SC 1381

Veerendra Kumar Ram v. Union of India, (Abhay S. Oka and Augustine George Masih, JJ.), 2024
SCC OnLine SC 5523

Allahabad High Court [26]
Ajay Pal v. State of U.P., (Manjive Shukla, J.), 2025 SCC OnLine All 3801
Amrit Lal v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 3797
Anshu Kushwaha v. State of U.P., (Sameer Jain, J.), 2025 SCC OnLine All 3784
Anupama v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 3796
Asha Devi v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 3793
Budhai v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 3795
Danish v. State of U.P., (Sameer Jain, J.), 2025 SCC OnLine All 3785
Disha v. State of U.P., (Saurabh Srivastava, J.), 2025 SCC OnLine All 3783

Final Step Developers (P) Ltd. v. State of U.P., (Pritinker Diwaker, C.J. and Ashutosh Srivastava, J.),
2023 SCC OnLine All 5422

Gaurav Kasaudhan v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3789
Gitanjali Patel v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 3802
Mustafa Hasan v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3788

Parul Agrawal v. LIC, (Ashwani Kumar Mishra and Syed Qamar Hasan Rizvi, JJ.), 2024 SCC
OnLine All 8891

Prakash Narayan Srivastava v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 3794

Rajesh Kumar v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 3792

Ram Murti Lal v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 3804

Ram Pratap Awasthi v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 3790

Ratan Singh v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 3786

Shiv Bhushan Uttam v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 3800

Sohan Lal Verma v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 3791

Sonam Yadav v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 3805

State of U.P. v. Asok Pande, (Vivek Chaudhary and Brij Raj Singh, JJ.), 2025 SCC OnLine All 3787

Thoughtsol Infotech (P) Ltd. v. Union of India, (Ashwani Kumar Mishra and Donadi Ramesh, 1J.),
2025 SCC OnLine All 3806

Tuba Saifi v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 3803
Udai Raj v. U.P. Jal Nigam, (Abdul Moin, J.), 2025 SCC OnLine All 3799
Usha Devi v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 3798
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Andhra Pradesh High Court [44]

A Jayanna v. Board Intermediate Education, (Kiranmayee Mandava, J.), 2025 SCC OnLine AP
2270

B. Ganesh Kumar v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2235

Balimi Chandra Shekar v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
2231

Bhauro Bhanudas Dhonde v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
2233

Bhupalam Vishnu Vamsi v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2237

Bommineni Ramanjaneyulu v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC
OnLine AP 2271

Bramhanapalle Sreeramulu v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2251
Buchineni Muni Sekhar v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2252
Chegireddy Sirisha v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2255

Chinni Venkata Prasad v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
2265

Ganyji Siri Vennela v. Collector, (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2250

Guvvala Pruthvi Kumar Reddy v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2247
Indian Cement Ltd. v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2260

K Sridhar v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2259

K. Muraliv. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2253

Kadali Chandra Sekhar v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2268

Karri Ramanamma v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2241

Kotakonda Khaja Ramthulla v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2254

Kunchala Srinivasalu v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
2266

Kurukuri Harish v. SBI, (Dhiraj Singh Thakur, C.J. and R. Raghunandan Rao, J.), 2025 SCC OnLine
AP 2264

Kuruva Beerappa v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2238

Maddipoti Satyavathi v. ICICI Home Finance, (Dhiraj Singh Thakur, C.J. and R Raghunandan Rao,
J.), 2025 SCC OnLine AP 2257

N. Ramachandra Reddy v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
2240

N.G. Prabhavathi v. S. Satyanarayana IAS, (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 2230
Novek LLC v. Mv Nazmi C., (V. Srinivas, J.), 2025 SCC OnLine AP 2229

P. Suneetha Devi v. High Court of A.P., (R. Raghunandan Rao and Sumathi Jagadam, JJ.), 2025
SCC OnLine AP 2269

P. Surendra v. A.P. SRTC, (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2272
Padarala Narasimha Rao v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2258

Palakaluri Sravani v. State of A.P., (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC OnLine
AP 2246
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Ratnala Harika v. Ratnala Pradeep Kumar, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC
OnLine AP 2243

Rayapati Kowsalya v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2263
S. Vinay Prasad v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2256

Sai Kisan Seva Kendra v. CTO, (R. Raghunandan Rao and Sumathi Jagadam, JJ.), 2025 SCC
OnLine AP 2248

Satti Jyotikumar Reddy v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 2267

Shaik Tahseen v. State of A.P., (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC OnLine AP
2245

Sistu Vykunta Rao v. State, (K. Sreenivasa Reddy, J.), 2025 SCC OnLine AP 2232
SPVSN Murthy Grandhi v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2239

Sugnanam Kalpana Mary v. Sugnanam Raghavendra Rao, (Venuthurumalli Gopala Krishna Rao,
J.), 2025 SCC OnLine AP 2242

Vadla Chennappa v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2236

Varadaha v. Varadha Budha Malleswara Rao, (Venuthurumalli Gopala Krishna Rao, J.), 2025
SCC OnLine AP 2244

Villa Reddynaidu v. State of A.P., (T.C.D. Sekhar, J.), 2025 SCC OnLine AP 2261

Volapalli Janardhana Rao v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2234
Yadla Suresh Babu v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2262
Yagalla Rekha v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2249

Bombay High Court [37]

Afrin Khanm Harihar v. Goa Public Service Commission, (Bharati Dangre and Nivedita P. Mehta,
11.), 2025 SCC OnLine Bom 2428

Ajay Baburao Sonawane v. Pooja, (Y. G. Khobragade, J.), 2025 SCC OnLine Bom 2409

Ajit K. Dharia v. Mumbai Municipal Corpn. for Greater Mumbai, (A.S. Gadkari and Kamal Khata,
J1.), 2025 SCC OnLine Bom 2436

Amita Sunjoy Kadam v. Monica Vaz, (Bharati Dangre, J.), 2025 SCC OnLine Bom 2416

Ashish Balaji Sawant v. Jalindar Tukaram Khaire, (A.S. Gadkari and Kamal Khata, JJ.), 2025 SCC
OnLine Bom 2427

Avinash Dominic Ghosal v. State of Maharashtra, (A.S. Gadkari and Kamal Khata, JJ.), 2025 SCC
OnLine Bom 2430

Carona Ltd. v. CIT, (Alok Aradhe, C.J. and Sandeep V. Marne, J.), 2025 SCC OnLine Bom 2414

Feroz Talukdar Khan v. Municipal Commr., (G.S. Kulkarni and Arif S. Doctor, JJ.), 2025 SCC
OnLine Bom 2423

Gurudas Pochanna Bhimekar v. Maroti Sukram Wadhai, (Vrushali V. Joshi, J.), 2025 SCC OnLine
Bom 2424

Hiroo Tuljaram Shahani v. State of Maharashtra, (A.S. Gadkari and Kamal Khata, JJ.), 2025 SCC
OnLine Bom 2434

Kiran Ramesh Shinde v. State of Maharashtra, (A.S. Gadkari and Kamal Khata, JJ.), 2025 SCC
OnLine Bom 2442
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Madhuriv. State of Maharashtra, (Anil S. Kilor and Vrushali V. Joshi, JJ.), 2025 SCC OnLine Bom
2407

Mahadev Krishna Tambe v. Union of India, (N.J. Jamadar, J.), 2025 SCC OnLine Bom 2413

Mahendra Jayantilal Shanklesha v. Anita Hiralal Thakkar, (N.J. Jamadar, J.), 2025 SCC OnLine
Bom 2422

Meenanath v. Vivek, (A.S. Gadkari and Kamal Khata, JJ.), 2025 SCC OnLine Bom 2431

National Security Services v. State of Maharashtra, (Alok Aradhe, C.J. and Sandeep V. Marne, J.),
2025 SCC OnLine Bom 2441

New India Assurance Co. Ltd. v. Kavita, (Abhay J. Mantri, J.), 2025 SCC OnLine Bom 2412

NGO Alliance for Governance & Renewal v. State of Maharashtra, (Amit Borkar and Somasekhar
Sundaresan, JJ.), 2025 SCC OnLine Bom 2425

Nitin Laxmidas Dama v. State of Maharashtra, (Alok Aradhe, C.J. and Sandeep V. Marne, J.), 2025
SCC OnLine Bom 2437

Om Vishwashanti CHS v. Mumbai Municipal Corpn., (A.S. Gadkari and Kamal Khata, JJ.), 2025
SCC OnLine Bom 2429

Palacio Property Developers (P) Ltd. v. Ashok R. Mundkar, (Nivedita P. Mehta, J.), 2025 SCC
OnLine Bom 2419

Prabhakar Mohiniraj Wabale v. State of Maharashtra, (Kishore C. Sant, J.), 2025 SCC OnLine Bom
2421

Pratap Mahabaleshwar Virneikar v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025
SCC OnLine Bom 2418

Rakesh Laxman Gaikwad v. State of Maharashtra, (Madhav J. Jamdar, J.), 2025 SCC OnLine Bom
2406

Royal Realtors Landmarks (P) Ltd. v. Shah Housecon (P) Ltd., (G.S. Kulkarni and Advait M. Sethna,
JJ.), 2025 SCC OnLine Bom 2415

Santosh Anant Parab v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine
Bom 2410

Star Deep Coop. Housing Society Ltd. v. Municipal Corpn. of Greater Mumbai, (A.S. Gadkari and
Kamal Khata, JJ.), 2025 SCC OnLine Bom 2433

Sujal Mangala Birwadkar v. State of Maharashtra, (Revati Mohite Dere and Dr Neela Gokhale, JJ.),
2025 SCC OnLine Bom 2426

Supriya Vasant Kothari v. State of Maharashtra, (Revati Mohite Dere and Dr Neela Gokhale, JJ.),
2025 SCC OnLine Bom 2435

Surendra Shah v. Brihanmumbai Municipal Corpn., (A.S. Gadkari and Kamal Khata, JJ.), 2025 SCC
OnLine Bom 2438

Swati Tukaram Kamble v. Mohmedan Education Society, (M.M. Sathaye, J.), 2025 SCC OnLine
Bom 2411

Thereza Fernandes v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine
Bom 2439

Tukaram Baban Chaudhary v. State of Maharashtra, (A. S. Gadkari and Kamal Khata, JJ.), 2025
SCC OnLine Bom 2432

Vast Media Network (P) Ltd. v. State of Maharashtra, (Alok Aradhe, C.J. and Sandeep V. Marne, J.),
2025 SCC OnLine Bom 2420
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Journalist (Prevention of Violence and Damage or Loss to the Property) Bill, 2022
Constitution (Amendment) Bill, 2022
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Code of Criminal Procedure (Amendment) Bill, 2022
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Mental Healthcare (Amendment) Bill, 2022
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Constitution (Amendment) Bill, 2022

Patharughat National Farmers Memorial Bill, 2022

Commission for Air Quality Management in National Capital Region and Adjoining Areas
(Amendment) Bill, 2022

Terminated Employees (Temporary Benefits) Bill, 2022
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Criminal Law (Amendment) Bill, 2022

Right to Women to Menstrual Leave and Free Access to Menstrual Health Products Bill, 2022
Criminal Law (Amendment) Bill, 2022

Agricultural Produce Price Fixation Board Bill, 2022

Prevention of Violence Against Healthcare Professionals and Clinical Establishments Bill, 2022
Companies (Amendment) Bill, 2022

Sportspersons (Reservation in Sports bodies) Bill, 2022

Child Marriage Abolition Bill, 2022

Citizenship (Amendment) Bill, 2022

Motor Vehicles (Amendment) Bill, 2022

Code of Civil Procedure (Amendment) Bill, 2022

Constitution (Amendment) Bill, 2022

Constitution (Amendment) Bill, 2022

Constitution (Amendment) Bill, 2022

Constitution (Amendment) Bill, 2022

Constitution (Amendment) Bill, 2022

Supreme Court of India (Establishment of a Permanent Bench at Hyderabad) Bill, 2023
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Persons with Disabilities (Amendment) Bill, 2023

Emigration (Amendment) Bill, 2023

Maintenance and Welfare of Parents and Senior Citizens (Amendment) Bill, 2023
Code of Criminal Procedure (Amendment) Bill, 2023

Andhra Pradesh Reorganisation (Amendment) Bill, 2023

Constitution (Amendment) Bill, 2023

Constitution (Amendment) Bill, 2023

Constitution (Amendment) Bill, 2023

Epidemic Diseases (Amendment) Bill, 2023

Central Educational Institutions (Reservation in Admission) Amendment Bill, 2023
Traditional Fishermen (Protection and Welfare) Bill, 2023

Mahatma Gandhi National Rural Employment Guarantee (Amendment) Bill, 2023
Narcotic Drugs and Psychotropic substances (Amendment) Bill, 2023

Human Trafficking (Prevention and Control) Bill, 2023

Constitution (Scheduled Tribes) Order (Amendment) Bill, 2023

Urban Areas (Development and Regulation) Bill, 2023

Compulsory Teaching of Moral Ethics in Educational Institutions Bill, 2023
Hindu Succession (Amendment) Bill, 2023

Citizenship (Amendment) Bill, 2023

Waste (Disposal and Management) Bill, 2023

Criminal Laws (Amendment) Bill, 2023

Compulsory Yoga Practice in Schools and other Education Institutions Bill, 2023
Wild Life (Protection) Amendment Bill, 2023

Representation of the People (Amendment) Bill, 2023

Compulsory Teaching of IlI-effects of Drug Addiction in Schools Bill, 2023
Prohibition of Fake News on Social Media Bill, 2023

Central Sanskrit Universities (Amendment) Bill, 2023

Information Technology (Amendment) Bill, 2023

Code of Criminal Procedure (Amendment) Bill, 2023

Salt Workers Welfare Bill, 2023

Handloom Weavers and Workers (Welfare) Authority Bill, 2023

Judicial Accountability Bill, 2023

Government Servants (Regulation of Services) Bill, 2023

High Court of Kerala (Establishment of a Permanent Bench at Thiruvananthapuram) Bill, 2023

Anganwadi Workers of Andaman and Nicobar Islands (Regularization of Service and Welfare) Bill,
2023

Welfare of Shopkeepers in Andaman and Nicobar Islands Bill, 2023

Andaman and Nicobar Islands (Right to Health) Bill, 2023

Prevention and Control of Infectious and Contagious Diseases in Animals (Amendment) Bill, 2023
Small Land Holding Farmers (Protection and Welfare) Bill, 2023
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Code on Social Security (Amendment) Bill, 2023

Compulsory Teaching of Lifestyle for Environment Bill, 2023
Criminal Law (Amendment) Bill, 2023

Pingali Venkayya National Urban Employment Guarantee Bill, 2023
Rights of Persons with Disabilities (Amendment) Bill, 2023

Hindu Succession (Amendment) Bill, 2023

Healthcare Service Providers and Facilities (Prevention of Violence and Damage to Property) Bill,
2023

Coal Bearing Areas (Acquisition and Development) Amendment Bill, 2023
Healthcare Professionals (Protection from Violence and Harassment) Bill, 2023
Pokkali Farming (Protection, Enrichment and Welfare) Bill, 2023

Indian Telecom (Privacy and Security) Bill, 2023

Central Rule\Regulations [46]
Baroda Gujarat Gramin Bank (Officers and Employees) Service Regulations, 2019
Rubber (Holding Inquiry and Appeal) Rules, 2024
Indian Institute of Management Bangalore Regulation, 2023

Ministry of Home Affairs, Indo-Tibetan Border Police Force, Head Constable (Cook, Washerman,
Barber, Water Carrier and Safai Karamchari) Group ‘C’ posts Recruitment Rules, 2023

Ahmedabad Cantonment Board (Digging and Use of Bore Wells) Regulations, 2024
Belgaum Cantonment Board (Digging and Use of Bore Wells) Regulations, 2024
Jabalpur Cantonment Board (Digging and Use of Bore Wells) Regulations, 2024
Ranikhet Cantonment Board (Digging and Use of Bore Wells) Regulations, 2024
Merchant Shipping (Form and Manner of Appeal) Rules, 2023

Telecommunications (Amateur Station Operator) Rules, 2024

Telecommunications (Commercial Radio Operator&apos;s Certificate of Proficiency to Operate
Global Maritime Distress and Safety System) Rules, 2024

Telecommunications (Critical Telecommunication Infrastructure) Rules, 2024
Telecommunications (Telecom Cyber Security) Rules, 2024

Delhi Cantonment Board Solid Waste Management Bye-laws, 2023

Indian Institute of Management Bangalore Regulation, 2023

Baroda Gujarat Gramin Bank (Officers and Employees) Service Regulations, 2019
Union Bank of India (Employees&apos;) Pension (Amendment) Regulations, 2024
Belgaum Cantonment Board (Digging and Use of Bore Wells) Regulations, 2024
Jabalpur Cantonment Board (Digging and Use of Bore Wells) Regulations, 2024
Ahmedabad Cantonment Board (Digging and Use of Bore Wells) Regulations, 2024

National Institute of Food Technology Entrepreneurship and Management-Kundli, Haryana Academic
Ordinances, 2024

Merchant Shipping (Form and Manner of Appeal) Rules, 2023
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Ministry of Finance, Department of Revenue, Central Board of Indirect Taxes and Customs Staff Car
Driver (Special Grade) (Group ‘B’, Non-Gazetted, Non-Ministerial Post) Recruitment Rules, 2024

(1)
Ministry of Housing and Urban Affairs, Directorate of Estates, Estate Manager, (Group-B Post)
Recruitment (Amendment) Rules, 2023

Ministry of Housing and Urban Affairs, Directorate of Estates, Stenographer Grade ‘D’ (Group-C
Post) Recruitment (Amendment) Rules, 2023

Directorate of Estates (Legal Assistant) Recruitment (Amendment) Rules, 2023

State Pollution Control Board and Pollution Control Committee (Appointment, Qualifications and
Other Terms and Conditions of Service of Chairman), Rules, 2024

Directorate of Estates, Regional Office, Kolkata (Group C Posts) Recruitment (Amendment) Rules,
2023

Directorate of Estates, Regional Office, Nagpur (Group-C Posts) Recruitment (Amendment) Rules,
2023

Directorate of Estates, Regional Office, Faridabad and Ghaziabad (Group-C Posts) Recruitment
(Amendment) Rules, 2023

Directorate of Estates, Regional Office, Chandigarh (Group-C Posts) Recruitment (Amendment)
Rules, 2023

Directorate of Estates, Regional Office, Mumbai (Group-C Posts) Recruitment (Amendment) Rules,
2023

Directorate of Estates, Regional Office, Chennai (Group C Posts) Recruitment (Amendment) Rules,
2023

Directorate of Estates, Regional Office, Shimla (Group-C Posts) Recruitment (Amendment) Rules,
2023

Directorate of Estates, Regional Offices (Mumbai, Kolkata, Chennai, Shimla, Nagpur, Chandigarh
and Faridabad) Multi Tasking Staff (Group-C Post) Recruitment (Amendment) Rules, 2023

Telecommunications (Commercial Radio Operator&apos;s Certificate of Proficiency to Operate
Global Maritime Distress and Safety System) Rules, 2024

Telecommunications (Amateur Station Operator) Rules, 2024
Construction and Demolition Waste Management Rules, 2024
Rubber (Holding Inquiry and Appeal) Rules, 2024

Ministry of Health and Family Welfare, North Eastern Indira Gandhi Regional Institute of Health and
Medical Sciences, Shillong Group-A posts Recruitment Amendment Rules, 2024

Collection of Statistics (Amendment) Rules, 2023
Telecommunications (Telecom Cyber Security) Rules, 2024 (1)
Telecommunications (Critical Telecommunication Infrastructure) Rules, 2024 (1)

Ministry of Home Affairs, Indo-Tibetan Border Police Force, Head Constable (Cook, Washerman,
Barber, Water Carrier and Safai Karamchari) Group ‘C’ posts Recruitment Rules, 2023

Plastic Waste Management (Second Amendment) Rules, 2023 (1)
First Statutes of the National Institutes of Technology (Amendment) Statutes, 2023 (24)
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Commission [1]
T.K. Viswanathan Expert Committee Report on the working of Arbitration Law (2024)
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